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H. 3260] ¢ ool JEeafaa, S 25, 2026/ AT9TE 4, 1948
No. 3260] NEW DELHI, THURSDAY , JUNE 25, 2026/ ASADHA 4, 1948
qEF TREgH i ST A

s faoetT, 24 S, 2026

FT.3M. 3394(3N).—Fed 1T TTHT A, TET TSTHAT ATARTH, 1956 (1956 F1 48) (Rrr =¥ za%
THTA Sh ATAHAT Fgl TAT g) I g7 3F il ITLRT (1) F FT FHT AT T2 9T GLHT F q5F
TREgd ST TSTHRT HATed il SATeE=AT §edT .. 3490 ari@ 29/07/2025, ST T & TSI,
ST, AT ||, U 3, ITEE (i) § TR ¥ T2 o, FRT T&T T2 5T & I ol # NH552G F
fF.H. 3.5 5 6. #1.6.4 TF & TS TSTHRI o FHTT (ATSTHLA [ AT AT T IAT, M), A0, T
ST T=TA o o0 39 ATIG=T & IUTaE AqgHAT § A8 IH T ST HA 6 T ST i TT07T hT
o ;

ST ITh ATERLAAT 7 AL Ih ATTHAH T T 3F il ITLTT (3) o el arira 12/08/2025 v
“BT I, “STHe ATERT 291§ TR T T o

ST HEAH TIAFRET T €77 3T & dgd A% AT T g 8, o 9% 3= & @ g 8w

39T 3T =9 9 Aver B T

T TR TIIEERRT F I ATAHIH hl =T 3 6 ITTT (1) F AT H, Fexl T T Hl
ERCIR I R

4701G1/2026 )
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qd: T, Feal T LRI, TAT TR 6T Ih ATE ITH g7 1 9T (< I ATA =TT hiT 91T 39
FT ITUTT (1) FIT Y& ARIT FT TN Fd g0, Tg H90T w2l g o I =T & AFEe gt #7
TATh TSI o oI SISt 36T ST A1 T ;

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 AT ITLTIT (2) F AL | T =TT FT g o6
= ATAGAAT F TSI | THH 9T, I AT § fAAfEy g adt fHeermt § 46 g sreaafeas =

T Fer g g | iR g st
SRl
HET T T & I=A orel & NH-552G % 3.4, 3.5 & 7. 1.6.4 F T (ot it ST A1t 91 afga
rET G4 WRa faawm)

ST FT AT HET TasT Bt 7 A1 S

e || wer s | o AR TFR | T FT IR ||y Raas =Rt w0

geaT THTL (TR ) e

1 2 3 4 5 6

AT HT AT IST

e T AT STAAT WAt

1 1 T ([T ATSE 0.0528]|eTTEh T
1

2 |11en1 fasfy F / Rt 0.0033|[FaeTer fdT gar=es a1e|
116/1

3 116/2 st RIERIPED 0.0062|[F&ETT HaT ga=rs J1eq
116/2

4 117/11/1 fosfy F 0.06505([ 7T AT Ga=es ATaT
117/1/1

5 117/1/2 st RIERIPED 0.0079|[FETTe UaT ga=rs J1ea
117/1/2

6 117/2 st RIERIPED 0.0363|[FE T UaT ga=rs J1eq
117/2

7 118 GEil Fr / R 0.0177|[<fterme=T afa srasrerrer
T Raer foreT ferer
R EEEINRCEREIE
118

8 129 TCFRTL LTS 0.0463|[ATEHT
129

9 13/1 st RIELIPED 0.0983||FTeTFFATE AT oo
13/1

10 {[130 BEL T/ i 0.0145|[TeITaTe Tfa SArasTehrer
Yreoldqlel Hglsid
130
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11

131

i/ R

0.0078

MEIECIRIGEEIC EETE
AT et foreT fFerer
AT AHTRTr G AT

131

12

132

i/ it

0.0244

TToTes o AT T

EEEEICREISE
132

13

133/1

iy i

0.0128

TToreg AT STeETa

Gre A dTT Hg ol
133/1

14

133/2

EI/AGIEE

0.0127

o o AT AT

EESEEIRR S
133/2

15

134

0.0234

IEEIR)
134

16

135

0.0523

IR
135

17

14/1

i/ R

0.0206

wew fag o fuar 20
e

14/1

18

14/2

FIRNAGIEE

0.0046

o g Hor faar 240
K

14/2

19

14/3

i/ R

0.0012

e forg wior foar 24
e

14/3

20

140

0.0072

eI
140

21

15/1

EIENAGIEE

0.0159

Frerd foar At
15/1

22

15/2

EIENAGIEE

0.0342

FTATIH JTAe T foar

RO
15/2

23

15/3/1, 15/3/2

At

T / =

0.0208

ST AT aRfieTe 7

gTIETs forgaT ainfieT,

ATAT, &l FTH, ITATITH
foaT Ao 7
UGIEIERIEIE IER R G E L)
o aT AT 7 eisReeTer
AR Tl T
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STHT, TSETS aaT

STSITY TIHTETS FeATdTS
HATIETS AT ST
15/3/1, 15/3/2

24

29

i/ R

0.0653

e foar JRfreTe
29

25

31/2/2

0.0086

g fuar feard
31/2/2

26

32/1

0.0346

qeIT afar gefrastt [ET
32/1

27

32/2

0.0031

IR
32/2

28

34

0.0551

SR EIERGIRECIRIECICY
AT
34

29

35

0.0471

SR CIERGIRECIRIECICY
A
35

30

350/1

0.0018

ARATHg AT Same
350/1

31

351/1

oy i

0.0736

REECAEIEIGL
351/1

32

353

1.27

IEEIR]
353

33

355/1

0.0118

& TRt [fiee

FTRT AT FEATEATHT
REUEERIESRR

355/1

34

355/2

0.0345

& TR fofiee

FTRT SATerha gearereay
REUEERIESRR

355/2

35

358/1/1,
358/1/2

RIECNEETEAETEIE G

0.00775

FHATATS AT R,
fereTer TB AT = g
KE]ES

358/1/1, 358/1/2

36

358/2

0.0282

& TR forfiee

FTT AT ZEATEATHT
IEEUEFGIEIR L
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358/2

37

358/3

i/ it

0.0331

EERRECIEEEACCITES
358/3

38

361/1/1

i/ i)

0.0339

gLt foar T=EE
361/1/1

39

361/2/1/1,
361/2/1/2

i/ it

0.0379

9qTHAT foaT
AL T3

361/2/1/1

40

361/2/1/1,
361/2/1/2

EIR/AGIEE]

0.0125

AT 9T T T ST9TTF AT
361/2/1/2

41

361/2/2

EI/AGIEE

0.0753

TaETS a7 AEH AT
BT

361/2/2

42

361/2/3

EIR/AGIEE]

0.11

ooy FETe T
AT 151

361/2/3

43

362

0.3103

IEEIR)
362

44

363/1/1

0.1307

HeheT T T waw forg
EEAIL RIS

363/1/1

45

363/1/2

0.0438

T 9o foar wax g
I UM #g Ted
363/1/2

46

368/1

ER/AGIEE]

0.0372

IHe 8 foar yam &
368/1

47

368/2

ER/AGIEE]

0.0364

IHe 8 foar yam &
368/2

48

369/1/1

0.0353

At FoorT afa Jrgadrd
AT

369/1/1

49

369/2

0.0372

et syaTe foar
B IEEDEIE]
369/2

50

370

E/AGIEE]

0.0558

FALTTH AT Feg AT

370

51

372

0.0405

eI
372
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52

373

GECIEdl

S

1.8763

IGEIR
373

53

374

GECIEdl

0.2025

IGEIR
374

54

375

iy i

0.0583

zva foig foar s foig
375

55

376/1

0.021

HEIT FHTL T OaT T2aq
T 3% wra fEr
376/1

56

377

EIC/AGIEE]

0.0879

AT T TOaT Ager ae A
377

57

378/2

0.0556

T T TOaT Ager aed
378/2

58

379/1

0.0895

Tt RTferfe wue
TORTEC AL TS IEh A
Hiera ARIE /Iy Tolt
9T 9T

379/1

59

379/2

0.0238

T Ted 23T IrIae
IKIEERIICEC R S
T[T TrEIT =214 HATAF
IREUEEIERE IR LIRS
|t

379/2

60

38/1

0.0168

NI GRS R R f-‘?lcl"ll‘\lqul
IEEIEE LRSS CIEE L
A

38/1

61

38/2/1

E/AGIEE]

0.0238

FT ATATA, gLASA Toar
TTAHA STATA gHvE AT
o qee T oAt

38/2/1

62

38/2/2/1

E/AGIEE]

0.0215

FT ATATA, ELASA Toar
ATAHA STATA gHvE AT
o g oAt

38/2/2/1

63

38/2/2/2

EIR/AGIEE]

0.0255

T AUATA, TLAS Toar

dldHel AUATA gHx orat

T qee T oAt

38/2/2/2
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64

38/2/3/1/2

Rl

0.0074

AT, Fra AT
IEEIEERCASS CIFEEL
qaH

38/2/3/1/2

65

38/2/3/2/2

IREil

0.009

GBI LR EE IR
IEEIEECASS CIEEEL
qaH

38/2/3/2/2

66

61/1

i/ it

0.0053

TgTer | Arerer foar
AFTITH
61/1

67

63

EIR/AGIEE]

0.0028

NEECHRRISECEE]
63

68

66/2

0.0021

et QTT Ol STeTTeh STt
EEIGEEGRIEED

66/2

69

69

0.1137

eI
69

70

73/1

FIR/AGIEE]

0.1114

AT AT =Ty g
73/1

71

73/2/1

FIR/AGIEE]

0.065

wger=E foar fasir e
73/2/1

72

731212

FIR/AGIEE]

0.1537

wrer=E foar A fig
73/2/2

73

76

0.11

eI
76

74

78

0.8222

eI
78

75

79

0.0814

eI
79

76

80

2.0776

eI
80

77

82/1

0.0369

THAT =T qfd AT
seffarer
82/1

78

82/2/2

F [ SATIETE

0.0393

HIgAATe seftarer foar
VT T
82/2/2
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79 (|83/1 EEil RIEGIEET 0.0001|[FraT T3t afa smeua 9
83/1
80 |93 sreo s S| E RIS 0.0737||mE T
93
Total 9.4717

[®1.9. NH-552G/Ujjain_Jhalawar/(3a)/3D2]
g FHE, ATeE
MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION

New Delhi, the 24th June, 2026

S.0. 3394(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3490 Dated:29/07/2025 , published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intension to acquire the land specified in the Schedule
annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and operation
of NH552G in the stretch of land from Km. 3.5 to Km. 6.4 in the district of UJJAIN in the state of MADHYA
PRADESH

And whereas the substance of the said notification has been published in “Free Press” dated 12/08/2025 ,
“Dainik Bhaskar” dated 12/08/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH552G in the stretch
of land from Km. 3.5 to Km. 6.4 in the district of UJJAIN in the state of MADHYA PRADESH

State: MADHYA PRADESH ||District: UJJAIN
SI. No. ||Survey/Plot Number || Type of Land |(Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person

L1 | 2 L3 0 4 5 I 6 |
|Taluk: Ujjain |
|Village: Dhabla Rehwari |
1 1 Government Camping 0.0528||government

Ground 1
2 116/1 Private Agriculture / 0.0033|(Madanlal Son of

Irrigated Khubchand Yadav

116/1

3 1162 ||Private lCommercial || 0.0062|[Madanlal Son of
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Khubchand Yadav
116/2

11711

Private

Agriculture

0.06505

Madanlal son of
Khubchand Yadav
117/1/1

117/1/2

Private

Commercial

0.0079

Madanlal son of
Khubchand Yadav
117/1/2

117/2

Private

Commercial

0.0363

Madanlal Son of
Khubchand Yadav
117/2

118

Private

Agriculture /
Irrigated

0.0177

Leeladevi husband
Omprakash Meena
Ritesh Shila Nilesh
Son of Omprakash
Khandelwal

118

129

Government

Charagah

0.0463

Government
129

13/1

Private

Commercial

0.0983

Ashok Kumar Son of
Surajmal
13/1

10

130

Private

Agriculture/
Irrigated

0.0145

Leelabais wife of
Omprakash
Khandelwal Mahajan
130

11

131

Private

Agriculture /
Irrigated

0.0078

Leeladevi wife of
Omprakash Meena
Ritesh Shila Nilesh
son of Omprakash
Khandelwal.

131

12

132

Private

Agriculture/
Irrigated

0.0244

Rajendras son of
Babulal Khandelwal
Mabhajan

132

13

133/1

Private

Agriculture/
Irrigated

0.0128

Rajendras son of
Babulal Khandelwal
Mahajan

133/1

14

133/2

Private

Agriculture/
Irrigated

0.0127

Rajendras son of
Babulal Khandelwal
Mahajan

13372

15

134

Government

Rasta

0.0234

government
134

16

135

Government

Khanti

0.0523

Government
135

17

14/1

Private

Agriculture /
Irrigated

0.0206

Padam Singh Meena
son of Hari Singh
14/1

18

14/2

Private

Agriculture /
Irrigated

0.0046

Padam Singh Meena
son of Hari Singh
14/2

|14/3

| |Private

||Agricu1ture /

0.00IZHPadam Singh Meena
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Irrigated

son of Hari Singh
14/3

20

140

Government

Khanti

0.0072

Government
140

21

15/1

Private

Agriculture /
Irrigated

0.0159

Balarams son of
Mangilal
15/1

22

15/2

Private

Agriculture /
Irrigated

0.0342

Balaram Malviya son
of Mangilal
15/2

23

15/3/1,15/3/2

Private

Agriculture /
Irrigated

0.0208

Rajaram Son of
Mangilal and
Dhapubai, widow of
Mangilal, (Bapulal,
Kaniram and Balaram
is a Son of Mangilal
and Geetabai),
Lilabai, Sampatbai
daughter of Mangilal
and Shankarlal,
Amarsingh Gokul
sons of Jagannath,
Rajubai widow of
Jagannath,
(Rukhmabai, Kalabai,
Santoshbai, daughter
of Jagannath),
Balarams Son of
Mangila.
15/3/1,15/3/2

24

29

Private

Agriculture /
Irrigated

0.0653

Balarams son of
Mangilal
29

25

31/2/2

Private

Commercial

0.0086

Dhannalals son of
Girdhari
31/2/2

26

32/1

Private

Residential

0.0346

Sudha wife of Sushil
Gupta
32/1

27

32/2

Government

Rasta

0.0031

government
32/2

28

34

Private

Agriculture

0.0551

Dr. Sushil Gupta Son
of Rambabu Gupta
34

29

35

Private

Agriculture

0.0471

Dr. Sushil Gupta son
of Rambabu Gupta
35

30

350/1

Private

Agriculture

0.0018

Bharat Singh Son of
Seva Ram
350/1

31

351/1

Private

Agriculture/
Irrigated

0.0736

Ramchand son of
Nanuram
351/1

32

353

Government

Road

1.27

government
353

33

13551

| |Private

||Commercial

0.011 8||Ruchi Infrastructure
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Limited Authorized
Signatory son of
Badrinarayan

355/1

34

355/2

Private

Commercial

0.0345

Ruchi Infrastructure
Limited Authorized
Signatory son of
Badrinarayan

355/2

35

358/1/1, 358/1/2

Private

Commercial/
Agriculture/
Irrigated

0.00775

kmlabai daughter of
puralal, Vishal
Rathore son of Roop
Sinh Rathore.
358/1/1, 358/1/2

36

358/2

Private

Commercial

0.0282

Ruchi Infrastructure
Limited Authorized
Signatory son of
Badrinarayan

358/2

37

358/3

Private

Agriculture/
Irrigated

0.0331

Sanjays son of
Indraprakash
Bhargava
358/3

38

361/1/1

Private

Agriculture/
Irrigated/
Commercial

0.0339

Harishs son of
Ramchand
361/1/1

39

361/2/1/1,361/2/1/2

Private

Agriculture/
Irrigated

0.0379

Shyamlal Son of
Laxminarayan
Rathore
361/2/1/1

40

361/2/1/1,361/2/1/2

Private

Agriculture/
Irrigated

0.0125

Vandana Sharma,
wife of Ashok Sharma
361/2/1/2

41

361/2/2

Private

Agriculture/
Irrigated

0.0753

Bhanwaribai widow
of Laxminarayan
Rathore

361/2/2

42

361/2/3

Private

Agriculture/
Irrigated

0.11

Vishnu Kumar Son of
Laxminarayan
Rathore

361/2/3

43

362

Government

Road

0.3103

Government
362

44

363/1/1

Private

Commercial

0.1307

Mukesh Patel son of
Bhanwar Singh alias
(Ganpat Singh)
363/1/1

45

363/1/2

Private

Commercial

0.0438

Mukesh Patel son of
Bhawar Singh alias
(Ganpat Singh Patel).
363/1/2

46

368/1

Private

Agriculture/
Irrigated

0.0372

Umed Sing son of
Pratap Sing
368/1

47

368/2

Private

Agriculture/
Irrigated

0.0364

Umed Sing son of
Pratap Sing




12

THEGAZETTEOFINDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

36812

48

369/1/1

Private

Commercial

0.0353

Mrs. Krishna wife of
Sohanlal Agarwal
369/1/1

49

369/2

Private

Agriculture

0.0372

Arvind Agarwal son
of Sohanlal Agarwal
369/2

50

370

Private

Agriculture/
Irrigated

0.0558

Balrams son of
Kanhaiyalal
370

51

372

Government

Charagah

0.0405

government
372

52

373

Government

Road

1.8763

government
373

53

374

Government

Rasta

0.2025

government
374

54

375

Private

Agriculture/
Irrigated

0.0583

Inder Singh Son of
Umrav Singh
375

55

376/1

Private

Commercial

0.021

Mahesh Kumar Patel
son of Gadpat Sing
also known as
(Bhaver Sing)

376/1

56

377

Private

Agriculture/
Irrigated

0.0879

Pawan Patel son of
Mahesh Patel
377

57

378/2

Private

Commercial

0.0556

Pawan Patel son of
Mahesh Patel
378/2

58

379/1

Private

Commercial

0.0895

SP Realities &
Infrastructure AD
Schemen CIND
Partner Santosh wife
of Ashok Sharma
379/1

59

379/2

Private

Commercial

0.0238

Bhagirath Motors
India Private Limited,
Apollo Towers, MG
Road, Indore,
operated by father of
Ashok son of
Bhagirath Sharma.
379/2

60

38/1

Private

Commercial

0.0168

Satyanarayan and
Shivnarayan son of
Nandram, Tejubai
widow of Nandram.
38/1

61

38/2/1

Private

Agriculture/
Irrigated

0.0238

Anoop Agarwal,
Harbhajans son of
Tanmal Agarwal
Hemendra Sharma son
of Tulsiram Sharma
38/2/1

62

38/2/2/1

| |Private

| |Agriculture/

0.0215

||Anoop Agarwal,
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Irrigated

Harbhajans son of
Tanmal Agarwal
Hemendra Sharma son
of Tulsiram Sharma.
38/2/2/1

63

38/2/2/2

Private

Agriculture/
Irrigated

0.0255

Anoop Agarwal,
Harbhajans son of
Tanmal Agarwal
Hemendra Sharma son
of Tulsiram Sharma
38/2/2/2

64

38/2/3/1/2

Private

Commercial

0.0074

Satyanarayan and
Shivnarayan son of
Nandram, Tejubai
widow of Nandram
38/2/3/1/2

65

38/2/3/2/2

Private

Commercial

0.009

Satyanarayan,
Shivnarayan son of
Nandram, Tejubai
widow of Nandram
38/2/3/2/2

66

61/1

Private

Agriculture/
Irrigated

0.0053

Gopal , Narayan son
of Ambaram
61/1

67

63

Private

Agriculture/
Irrigated

0.0028

Rajeshwaris wife of
Navlesh
63

68

66/2

Private

Agriculture

0.0021

Shruti Sharma wife of
Ashok Sharma son of
Navlesh Pathak

66/2

69

69

Government

Rasta

0.1137

government
69

70

73/1

Private

Agriculture/
Irrigated

0.1114

Seva Ram Son of
Rugnath Singh
73/1

71

73/2/1

Private

Agriculture/
Irrigated

0.065

Maheshchand son of
Nirbhay Singh
73/2/1

72

73/2/2

Private

Agriculture/
Irrigated

0.1537

Ramesh Chand Son of
Nirbhay Singh
73/2/2

73

76

Government

Nala

0.11

Government
76

74

78

Government

Khanti

0.8222

Government
78

75

79

Government

Khanti

0.0814

government
79

76

80

Government

Road

2.0776

Government
80

77

82/1

Private

Commercial

0.0369

Ranjana Devi wife of
Mohanlal Arshiwal
82/1

78

82/2/2

Private

Agriculture /

Commercial

0.0393

Mohanlal Arshiwal,
father Nand Ram
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ll82/2/2

79

83/1

Private

Commercial

0.0001|[Rita Baghel husband
RS Baghel
83/1

80

93

Government

Charagah

0.0737||government
93

Total“

9.4717||
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